
 1e  General  has  informed  me  that  there  is

 “०  truthਂ  in  the  report,  and  that  te  details

 contained  in  the  article  “are  figments  of

 imagination”.  In  the  face  of  the  sense  of

 duty  and  discipline  displayed  by  the  Chief  of

 Staff  of  the  Army  and  the  Defence  Services,

 the  report  appears  to  be  ridiculous.

 I  wish  only  to  add  that  the  report  is
 utterly

 irresponsible.

 SHRI  4.  ROY  (Dhanbad)  :  52.0

 MR.  DEPUTY  SPEAKER  :  1०  discus-

 sion  on  this.  Now  Prof.  Narain  Chand

 Parashar.

 SHRI  1८.  ROY  :  One  minute,  Sir.

 1.  DEPUTY-SPEAKER  :  1  am  _  1101.0

 permitting  you:  that  is  what  I  am  telling

 you.

 SHRI  B.D.  SINGH  (Phulpur)  :  /  13  very

 relevant,  Sir.

 MR.  DEPUTY-SPEAKER  :  There  is  no

 discussion  on  this.  ।  ar  not  permitting  you,

 Mr.  Roy.

 (Interruptions)**

 MR.  DEPUTY-SPEAKER  :  Record  only

 Prof.  Parashar.  Please  sit  down,  Mr.  Roy.

 (ii)  Setting  up  of  Museum  and  Libraries

 for  Housing  Literature  Relating  to

 Freedom  Struggle.

 PROF.  MARAIN  CHAND  PARASHAR

 (Hamirpur):  The  nation  rallied  to  the  call

 of  the  stalwarts  of  the  Indian  freedom

 struggle,  like  Mahatma  Gandhi,  Pandit

 Jawaharlal  Nehru  and  Netaji  Subhash

 Chandra  Bose.  Millions  of  young  men  and

 women  from  all  regions  of  the  country

 thronged  to  fill  the  British  jails,  or  joined  the

 Indian  National  Army  and  sacrificed  their

 all  for  the  nation.

 Many  of  these  fréedom  fighters  are  no

 longer  with  us,  and  those  who  are  surviving,

 are  ा 'ठचिं' घंटुट,  2i  therefore,  aaea  that
 the  glorious  deeds  and  records  of  these
 heroes  are  preserved  for  the  future’genera-
 tions  in  all  parts  of  the  country  by  erecting
 suitable  memorials,  museums  and  libraries
 which  may  enshrine  such  materials  like

 books,  newspapers,  manuscripts,  photo-
 graphs,  arms  and  weapons  etc.  connected
 with  the  freedom  struggle.

 I,  therefore,  request  the  Union  Home

 Ministry  to  set  up  such  museums  and  libra-

 ries  at  the  national,  State  and  district  levels,
 in  cooperation  with  the  State  Governmehts

 concerned.

 (iii)  Release  of  Water  from  Mahi  river'to

 Barmer  and  Jalore  districts  of  Rajasthan
 for  irrigation  purposes.

 थ्री  afg  चन्द्र  जेन  (बाड़मेर)  :  उपाध्यक्ष

 महोदय,  माही  नदी  के जल  उपयोग  के  बारे में

 राजस्थान  एवं  गुजरात  सरकारों  के  दरम्यान सन्‌

 1966
 में  एक

 समझौता
 हुआ  था  जिसके  अंतर्गत

 कड़ारगा  बांध  419  फीट  को  ऊंचाई  पर  बनकर

 तैयार  हुआ  और  उक्त  बांध  से  माही  नदी  का  पानी

 गुजरात  प्रान्त
 के  खेड़े  जिले

 को  सिंचित करने  के

 लिए  लिया  गया  था  ।  उक्त  समझौते  में  यह  शर्त

 थी  कि  नमंदा  के  बारे  में  न्यायाधिकरण  द्वारा

 फैसला  करने  के  बाद  खेड़ा  जिला  नर्मदा से  सिंचित

 किया  जायेगा
 और  माही का  पानी  कडाना  नहर

 से  गुजरात के  ऊपरी  इलाके में  तथा  राजस्थान के

 सबसे  सूखे  इलाके  बाड़मेर  एवं  जालौर में  काम

 आयेगा,  जो  लगातार  पांच  वर्षों  से  अकाल सै

 प्रभावित है  ।

 गुजरात  में  सन्‌  1980  में  बनाये  गये  योजना

 में  उक्त  समझौते की  अवहेलना  करके  खेड़े  जिले

 को  नर्मदा से  सीमित  न  करके  माही  से  ही  सिंचित

 करना  प्रस्तावित  किया है।  यदि  गुजरात  की  यह

 योजना  स्वीकृत  हो  जाती  है  तो  माही का  जल

 राजस्थान  के  सुखों  इलाकों  में  उपलब्ध  नहीं  हो

 सकेगा।  इस  प्रकार  की  कार्यवाही  1966  में

 **Not  recorded,  ह
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 दोनों
 राज्यों

 के  बीच  हुए  समझौते के  विपरीत है  ।

 माही  नदी  का  पानी  रेगिस्तानी  धार  क्षेत्रों

 को  बाड़मेर  एवं  जालौर  में  पानी  पहुंचाने के  लिए

 ही  राजस्थान  सरकार  ने  419  फीट  की  ऊंचाई

 कडारगा  बांध  बनाने  की  सहमति  दी  थी  और

 अपने  क्षेत्र  का  काफी  हिस्सा  डब  में  डाल  कर

 हजारों  आदिवासियों  को  उखाड़  फेंका  था  ।

 14.59  hrs.

 [SHRI  -०  SPARROW  _  ।  the  Chair]

 राजस्थान  और  गुजरात  के  मुख्य  मंत्रियों  वी

 बैठक  इस  विषय  में  दिनांक  6-4-83  को  केन्द्रीय

 राज्य  मंत्री  की  अध्यक्षता  में  हुई  थी  ।  परन्तु  अभी

 तक  कोई  माइकल  हल  नहीं  निकला  |

 यह  प्रश्न  राजस्थान  प्रान्त  के  विशेषत:  थार

 रेगिस्तान  के  क्षेत्र  बाडमेर  एवं  जालौर  जिलों  के

 लिए  जीवन-मरण  का  प्रश्न  है  ।

 अतः  केन्द्रीय  सिचाई  मंत्री  से  आग्रह  पूर्वक

 निवेदन  है  कि  इस  अविलम्बनीय  प्रश्न  को  या

 तो  खुद  जल्दी  से  जल्दी  हल  करे  या  तुरन्त  से  तुरन्त

 जलस्रोत  कौंसिल  नेशनल  वाटर  रिसोसिज  कार्य-

 सिल  में  रखा  जावे  और  राजस्थान  प्रांत  के

 रेगिस्तानी  बाड़मेर  एवं  जालौर  जिलों  में  माही

 नदी का  पानी  पहुंचा  कर
 उक्त  क्षेत्र

 कों  सीमित

 कर  हरा-भरा  किया  ज।  सके  ।

 15.00  hrs.

 (iv)  Demand  for  railway  facilities  in  Bidar

 district  of  Karnataka.

 sit  नरसिह  राव  सूर्यवंशी  (बीदर)  :  बीदर

 रेलवे  स्टेशन में  प्लेटफार्म  न०  1  से  2  पर  जाने

 भाने  के  लिए  ओवर  ब्रिज  प्लेट  फार्म  नं०3  पर

 छत  तुरंत  करने  की  आवश्यकता है।
 साथ

 ही  इस

 रेलवे  बढी  लाइन  पर  सिकंदराबाद-पहली  गाड़ी

 चलती है,  जो  कि  बहुत  ही  धीमी  गति
 से  चलती

 है।  बीदर  से  हैदराबाद  सिफ॑  130/150  किलो-

 मीटर  के  भीतर  है  और  पहुंचने  में  6  घंटे से  ज्यादा

 समय  लगता  है  ।  बीदर में  हवाई  दल
 का  ट्रेनिंग
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 स्कूल  है।  साथ  ही  व्यापार  और  धार्मिक  पवित्र

 स्थल  के  कारण  यात्रियों  का  आना  जाना  ज्यादा

 है।  यात्रियों
 की

 जरूरत  को  ख्याल
 में  रखते  हुए

 एक  जल्दी  रेल  सिकंदराबाद  से  बीदर  जारी  करने

 की
 बहुत  आवश्यकता है  ।  ऐसा  करने  से  हैदराबाद,

 बंगलोर,  दिल्‍ली,  मद्रास  तथा  हिन्दुस्तान  के  हर

 कोने  में  आने  जाने  वालों  को  सुविधा  होगी  ।

 (४)  Resettlement  ०  Ex-servicemen  in

 Vajay  Nagar,  Arunachal  Pradesh.

 SHRI  MADHAVRAO  SCINDIA

 (Guna):  Following  the  discovery  of  the

 Lissus  and  Yobins  of  Chinese  origin  living
 in  the  sensitive  area  of  Vijaynagar  in  Tirap
 district  of  Arunachal  Pradesh,  especially
 after  the  conflict  with  China  in  1962,  govern-
 ment  was  keen  to  neutralise  the  deep  pene-
 tration  of  these  foreign  tribals  by  resettling
 the  families  of  ex-servicemen  in  that  area.

 Strong  inducements  like  allotment  of  upto
 50  acres  of  land  per  family  for  cultivation

 and  housing,  besides  other  facilities  includ-

 ing  free  air  lift  upto  Mohanbari  were  accor-

 dingly  offered  to  ex-servicemen  and  about
 200  families  of  former  Assam  Rifles  person-
 nel  were  settled  in  the  area.

 These  former  armed  forces  personnel  are

 however  now  very  unhappy  for  they  feel

 neglected  and  let  down  because  of  non-fulfil-

 ment  of  the  assurances  given  to  them  both

 by  the  Central  and  local  governments.  While

 the  foreign  tribals  are  no  longer  confined  to

 Gandhigram  and  are  flourishing  and  spread-

 ing  out  encroaching  upon  the  lands  of  the

 ex-servicemen  the  land  for  the  ex-army

 personnels  is  yet  to  be  demarcated  and

 documented.  While  the  ex-servicemen  have

 no  electricity  and  tap  water  facilities  so  far

 the  foreigners  are  enjoying  these  facilities.

 The  free  air  passage  facility  also  has  since

 been  withdrawn.

 Vijaynagar  is  a  highly  sensitive  and  strate-

 gic  area  with  Burma  on  three  sides.

 1  would  therefore  urge  upon  the  govern-
 ment  to  accord  top  priority  to  the  fulfilment

 of  the  promises  given  to  them,  namely


